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Contributions to Political Parties by 
Industrialists during Lok Sabha 

Elections

194, SHRI DHANDAPAN1 : Will the 
Minister of COMPANY AFFAIRS bo 
pleased to state:

(a) whether Industrialists in the country 
gave contributions to political parties to 
fight the recent Elections to Lok Sabha; 
and

(b) if so, the total amount received by 
different parties ?

THE MINISTER OF COMPANY 
AFFAIRS (SHRI K. V. RAGHUNATHA 
REDDY): (a) and (b). Government has 
no information regarding the contributions 
which individuals might have given in con
nection with the recent Lok Sabha election*. 
While companies have been statutorily 
prohibited from making any such contribu
tions with effeet from the 28th May, 1969, 
by the companies (Amendment) Act, 2909, 
there is no law prohibiting any individual 
from making contribution to political partite 
or for political purposes.




